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101 supply of wir.tcr uniforms to Safal-
walas 00 the Western Railway has been 
re"ivod by Government ; and 

(b) if ao, ~tops takeo by Goveromeot io 
tbls regard ? 

THE MINISTER OF RAIL WAYS 
(DR. RAM SUBHAG SINGH): (a) aDd 
(b). Representations on behalf of S~fai­
walas working in Foreign Truffi~ Accounts 
Office, Westero I{ailway. KtShenganj Delhi 
had been received. Tilese SJfaiwalas arc 
eotitled to the supply of winter uoiforms 
in terms 01· Standardisation Introduced in 
February. 1963. but this WdS held io 
obeyance in Jdnuary. 19,,6, in view of the 
Deed for economy. These economy orders 
bave since been extended upto the year 
1969·70. It may. howover, be stated that 
Ihe wbole questt,'" ,'f supply ot unir",ms 
10 Ihe Railway sta"· .. to be revtewed by a 
departmental "\.lm.l1.:te •. 

Appendix II-A Examination held by 
WCljtcru haiiwdY an Seplt:wber, l)1i..lI 

3471. SHRI P. P. ESTHOSE : 
SHKIC.K.CHAKKAPANI 
SHKI K. M. ABRAHAM: 

Will the Minister of RAILWAYS be 
pleased 1(' stale: 

(a) whether it is a fact that the result 
of some 01 the Accounts OCt ks who 
appeared in the Appendix II·A Examioa-
1100 held in tbe mOlllh of September, 1968 
00 tbe Western Railway has been withheld; 
Bnd 

(b) if so, Ibe reasons therefor and whea 
it is likely to be announceu ? 

THE MINISTER OP RAILWAYS 
(DR. RAM SUBHAG SINGH): (a) Yes. 
of four AccounlS cler ks. 

(b) Their cases were under review aad 
on its completion Ihe results were annouo-
ced 00.131b February, 1969. 

Quarters for Staif of Foreilln TraIBe 
A ceouDts OIBee. We. tern Rall"ay 

D~lhl 

3472. SHRI C. K. CHAKRAPANI : 
SHRI K. M. ABRAHAM: 
SHRI UMANATH: 
SHRI A. K. GOPALAN : 

Will the Minister of ·RAILWAYS be 
ploa..,d to Ilato : 

(a) Ibo total DIiOlber of stati' of IliO 

Foreiill Traffic Accouots Office, Westlra 
Railway, D~lhi, wbo bad 101 Ibelr nanlel 
rellisiered witb Ihe Nortbero Railway for 
Ihe allotmJot of Railway quarters aloce tbo 
formatioo of Iho Porella Traffic Accouall 
Office sbowinll tbe oames of tbe employee., 
registration oumber and date of r ... It8-
tioo ; aod 

(b) total number of RailwdY quarters 
allolle;1 10 loe slaff of lhe above/om~" 
stnce lbe formation of Ihis olIi.-e 10 dlitO 
glvlDg tbe nJmes of Ihe employees. relll-
IrallOO oumber and date of [CILlitrattOQ' '/ 

THE MINISTER OF RAILWAYS 
(DR. RAM SU8liAG SINGH): (al 18S. 
A slatem:at showlna Ihe o~mes of tb. 
employees. reatslration oUlober aod 
d"te of registratien i. laid 00 tbo 
T .. ble of the Hou,e. L!'fact-dln LIbrary. ~,.~ 
No. LT-J93/69j. 

(h) 5. Their Damos and the dat .. of 
their regislratioo aod tbe Iround, 00 
"hicb allotmeot was made In each cu. 
is laid 00 the Table of tbe HOUle. [P,(lced' 
In Llbrar>,. See No. LT-393/69]. 

Conditions of HarlJaDI In GaJaNt 

3473. SHRI SRINIBAS MISRA: 
SHRISURENDRA~ATH 

DWIVEDI: 
SHRI K. LAKICAPPA : 
SHRI S. M. KRISHNA: 

Will the Mlnllter of LAW AND· 
SOCIAL WELFARE be pleued to atate : 

(a) whether it Is a fact tbal al lev8lal 
places in Gujrato, HarijaDI aro Dot allowed 
10 lake waler from public weill; 

(h) whether It Is allo a rael tbal lb. 
slavery syslem is also 10 practl" 10 thlle 
parts; aod 

(cl whetbor GovernlD'DI have loltlated 
any actioo apinst Ibn, 09111 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND IN Till! 
DEPARTMENT OF SOCIAL WELFA'IlB 
(DR. SHRIMATI PHULRENU GUHA) : 
(al Such cales bave beeo reported rroQl ,. 
row pla~. 

(b) No, SIr. 
(c) Yel, $if. 




